
 

 

 

 

 

Agriculture Department 

Forest 

Notification  Chandigarh dated 10 /12/1968 

 

               No. 3214-ft & AH (v) -68/30/30. In exercise of the  powers conferred by 

section 29 of the Indian Forest act. 1927 and all other powers  in this behalf . the 

Government of Haryana of hereby declares the land described in the schedule below to 

be protected forest and the provision of chapter IV and section 38 of the said act to be. 

Schedule 
District  Tehsil  Village  

H.B.No. 

 

Owners 

 

Description of Khasara No.  

Rect.           Killa 

No.              No. 

Area in 

Acres 

 

1 2 3  4 5 6 

Ambala Naraingarh Chechi Majra 

H.B.No.192. 

Pardesh 

Sarkar 

 

25 

27 

28 

 

15 to 17,24 ,25 

1 to 10 

4 to 7 

 

11 

Acre 

 

 

 

 

                (ISHWAR CHANDRA)  

                                                                        Sect. To Government , Haryana 

                                                                                 Forest Department 

 

 

 

  


